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F. No. J-11017/7/2024-Judicial 

Government of India 

Ministry of Law & Justice 

Department of Legal Affairs 

(Judicial Section) 

**** 

                                                                                                                          
Shastri Bhawan, New Delhi, 

        Dated the 16th March, 2024 

 

ORDER 
 

The President is pleased to engage following advocates for conducting 

Central Government litigations before the High Court of Delhi, Central 

Administrative Tribunal (PB) at New Delhi and Armed Forces Tribunal (PB) 

at New Delhi, as shown in the Lists ‘A’ to ‘C’ below, with effect from the 

date of this order, for a period of three years or until further orders, 

whichever is earlier: 

                                              List ‘A’ 

                                 HIGH COURT OF DELHI 

Sl. No. Name of Advocate Contact Details  Enrolment No. 

 

Central Government Standing Counsel 
 

1 Abdhesh Kumar 
Chaudhary 

K-2017, Lower Ground Floor, 
Chittaranjan Park, New Delhi-

110017. 
Mob: 9810086268 
Email: 

Chaudharylawoffices@gmail.com  

D/2498A/1999 

2 Ankur Mittal  C-347, First floor, Defence Colony, 

New Delhi-24 
Mob: 9810506223 

Email: 
ankurmittallawyer@gmail.com 

D/900/2003 

3 Rukhmini Bobde  D-366, Ground Floor, Defence 
Colony, New Delhi-24 
Mob: 9871738029 

Email: 
Bobde.rukhmini@gmail.com 

D/2207-A/2005 

4 Padmesh Mishra  C-3, LGF, Jangpura Extension, New 
Delhi-14 

Mob: 9958230144 
Email: 
padmeshmishra@gmail.com 

D/5258/2019 
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5 Raj Kumar Chamber No. 774, Lawyers Block, 

Saket Court, New Delhi-17 
Mob: 9810007606 
Email: advrajkumar@gmail.com 

D/1024/2001 

6 Piyush Gupta Chamber No. 377, Block II, High 
Court of Delhi, New Delhi 

Mob: 9818020868 
Email: guptapiyush@live.com 

D/1684/2008 

7 Anubha Bhardwaj  

Upgraded from  
Sr. Panel Counsel  
to CGSC 

A-384, Ground Floor, Defence 
Colony, New Delhi – 24. 

Mob: 9811503304 
Email: 
anubhabhardwaj77@gmail.com 

D/842/2000 

 

8 Premtosh Kumar 

Mishra 

Upgraded from  
Sr. Panel Counsel  

to CGSC 

A-230, Ist Floor, Defence Colony, 
New Delhi-24 

Mob: 9818727744 
Email: premtosh@gmail.com 

 

D/1741/2003 

 

Senior Panel Counsel 
 

1 Shreya Bhardwaj  Mob: 9650456546 

Email:bhardwajshreya07@gmail.com 
D/2279/2019 

2 Pushti Gupta  A6, Vivek Vihar, Phase II, Delhi-95 

Mob: 9599915879 
Email: pushtyg@yahoo.co.in 

D/2162/2009 

3 Amit Kumar Singh 

Raghava  

57, Western Wing, Tis Hazari 
Court, Delhi-54 
Mob: 9899514180 

Email: 
amitraghavadvocate@gmail.com 

D/655/2004 

4 Nishant Kumar  
Tyagi  

G-221, IInd Floor, Lawyers 
Chambers, Karkardooma Courts, 

Delhi-32 
Mob: 9958880975 
Email: nishanttyagii1950@gmail.com 

D/4697/2018 

5 Deepak Tyagi  Cabin No. M-11, M Block, Civil 
Wing, Tis Hazari Courts, Delhi-54 

Mob: 9868571768 
Email: deepaktyagi.dt47@gmail.com 

D/2108/2003 

6 Amrish Kumar B-818, First Floor, G. D. Colony, 
Mayur Vihar, Phase III, Delhi-

110096 
Mob: 9891500445 
Email: amrishgautam69@gmail.com 

D/295/2007 

7 Abhinav Singh  K-208, Tower K, Prateek Laurel 
Society, Sector 120, Noida,  

UP-201301 
Mob: 7302285050 

Email: abhiandvidhi@gmail.com 

D/6887/2020 
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8 Mrs. Poonam  

Upgraded from Govt. 

Pleader to Sr. Panel 

Counsel 

A-4, XG-9, Shiva Enclave, Paschim 

Vihar, New Delhi-110063 
Mob: 9999627154 
Email: sweetyrohilla6@gmail.com 

D/4368/2014 

9 Snehlata Shantilal 

Surana 

B-43A, LGF, Kalkaji New Delhi-19 
Mob: 9146667353 

MAH/6591/2015 

10 Ekta Choudhary  706, Prakashdeep Building, 
Tolstoy Marg, New Delhi-1 

Mob: 9910376565 
Email: advocateekta1@gmail.com 
 

D/2830/2011 

11 Vikram Seth YBC, Vikas Complex, 2nd Floor, 37 
Veer Savarkar Block, Shakarpur, 

Near Nirman Vihar Metro Station, 
New Delhi 

Mob: 9999093759 
Email: Vikram.r.seth@gmail.com 
 

D/2574/2012 

12 Kshitij Chhabra 603, Akashdeep Building, 26A, 
Barakhamba Road, New Delhi 

Mob: 9873300070 
Email: 

kshitijchhabra.kc57@gmail.com 

D/7957/2018 

13 Puneet Yadav 154, Khanpur, Near Bus Depot, 

New Delhi 
Mob: 9999388384 
Email: 

Puneetyadavadvocate@gmail.com 

D/2653/2018 

 

Government Pleader 
 

1. Rajat Sikri B-144, Mansaram Park, Uttam 
Nagar, New Delhi 

Mob: 9999065534 
Email rajat.sikari1@gmail.com 
 

D/158/2021 

                                           List ‘B’ 

CENTRAL ADMINISTRATIVE TRIBUNAL (PB) AT NEW DELHI 

Senior Panel Counsel 

 

S.No. Name  Contact Details Enrollment No. 

1 Ritu Mishra  Chamber No. 644, Saket Courts, 
Lawyers Chambers, New Delhi 

Mob: 9873706792 
 

D/1858/2004 
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2 Akhand Pratap 

Singh Chauhan  

19, Lawyers Chambers, Supreme Court 

of India, New Delhi-1 
Mob: 9555956929 
Email: adv.apschauhan@gmail.com 

 

D/1260/2009 

List ‘C’ 

ARMED FORCES TRIBUNAL (PB) AT NEW DELHI 

 

S.No. Name Contact Details Enrollment No. 

 
Senior Central Government Standing Counsel 

 

1 Prabodh Kumar  5/29A, Ist Floor, Jangpura B,  

New Delhi-14 
Mob: 7011522451 
Email: Aorprabodhkumar@gmail.com 

 

D/557/2007 

2 Kapil Kumar Tyagi  Chamber No. 1977, Lawyers Block-II, 

Delhi-53 
Mob: 9968091989, 9810497887 

Email: officialkktyagi@gmail.com 
 

D/117/1994 

 

2. Consequent upon up-gradation of panel of Advocates in List ‘A’ above, 

their names occurring in this Department’s earlier orders for same 

respective court, stand omitted. 

3. The engagement and professional fee of the aforesaid advocates will 

be governed by the terms and conditions contained in this Department’s 

OM No. 24(2)/99-Judl. dated 24.09.1999 read with OM No. 

26(1)/2014/Judl. dated 01.10.2015 & instructions issued subsequently 

through OMs, especially the OM No. J-16/11/2017-Judl. dated 08.02.2018 

imposing certain restriction on Panel Counsel. The aforesaid Oms are 

available on the website of this Department i.e., www.legalaffairs.gov.in 

inside the tab ‘Judicial Section’ under heading ‘Circulars Pertaining to 

litigation’. 

4. Hindi version of this order will follow. 

 

 

 

(Jaspal Singh Dhanju)  

Deputy Legal Adviser (Judicial) 
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F. No. J-11017/7/2024-Judicial                                                Dated 16.03.2024 

 

 

Copy through email to: 

 

1. PS to MoS (IC) L&J 

2. PSO to Law Secretary/All Additional Secretaries and Joint Secretaries in the main 

Secretariat of Department of Legal Affairs.  

3. PS to Attorney General of India/PS to Solicitor General of India.  

4. Shri Chetan Sharma, Addl. SGI, High Court of Delhi. 

5. The In-charge, Litigation (High Court/CAT) Section, New Delhi. 

6. The Registrar, High Court of Delhi, New Delhi. 

7. The Registrar, CAT (PB) New Delhi. 

8. The Registrar, AFT (PB) New Delhi. 

9. The Cash (LA) Section, for payment of retainership fee to aforesaid CGSCs and Sr. 

CGSCs with effect from the date of this order. 

10. The Pay and Account Office, Department of Legal Affairs. 

11. To be uploaded on the website of this Department i.e., www.legalaffairs.gov.in in 

the tab ‘Judicial Section’ under the link ‘Orders related to empanelment of 

Advocates for UoI’ for the information of all order. 

12. Hindi unit, Department of Legal Affairs for Hindi translation of the order. 

13. Spare copies. 

 

 

 

 

(Kumar Gaurva) 

Section Officer (Judicial)  

011-23384945() 

Email: -judicial-dla@nic.in 
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